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19.Nurkpypsthp. 3. 

This MA has been filed by Arun Kr. Nana for 

adding him as added respondents in this ai li-cation * since his 

vital interest is likely to be b eopardi, sed if he is not added as 

Private RespondentOin the OR. 	Ater heatinc both the couhsei the 

prayer is allowed and the applicant in MA a added as Private Ies— 

pondent No.6 in 	the OR.. The cause—title of the OA be amended accor 

irigly.l MA stands disposed of.'  
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